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f&i@: 25 a3, 2022
OFFICE ORDER: 327/2022

In partial modification to Serial No. 15 of Order dated 24 September 2020 regarding delegation of
administrative powers, following changes are made with approval of the Competent Authority: -

For (Serial No. 15 of Order dated 24" September 2020)

&.No. Nature of powers delegated SSAI HQ Regional Office/Branch/ NFL
Port Office
Authority Power Authority Power Authority Power
M [2 (3) 4) 5) (6) 7) (8)
15 Permission for purchase/disposallCEQ All CEQ All CEO ]
of moveable/immovable property meloyees Fmployees mployees
nd nating down of transactions in
fficial records.

Read as (Serial No. 15 of Order dated 24" September 2020): -

S No. Nature of powers delegated FSSAI HQ Regional FL
Office/Branch/Port
Office
Authority Power Authority Power Authority Power

(12 3) (4) 5) 6) 7) &)

15 Permission for purchase/disposal ofPirector Wl GroupDirector Al GroupDirector Al Group|
moveable/immovable property and (HR) D% HR) c HR) ' !
hoting down of transactions in official mployees Eemployees bmpioyees '
Fecords. ED (HR) Il GroupED (HR) Al GroupED (HR) all Group

B o B
Employees EMployees pmployees
CEO All - GroupCEO All - GrouplCEQ All - Group
Al A A
employees rmployees Employees.
2 The rest of the contents of the Order dated 24 September 2020 shall remain unchanged.

Digitally Signed by
Dhananjay Kumar Mehta
Date: 25-08-2022 10:42:56
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